Annexure-4
Name of the corporate debtor:ARJUN CHEMICALS PRIVATE LIMITED Date of

t of liquidation:12.06.2025 List of stakeholders as on: 22.08.2025

List of operational creditors (Employees)

(Amount in %)

SI.  |Name of |Name of employee Details of claim received Details of claim admitted Amount of Amount of any Amount of Amount [Remarks, if any
No. |authoris Date of receipt Amount claimed |Total amount (Amount of claim |Nature |% share in [contingent claim mutual dues, that  |claim rejected |of claim
ed of claim for the period of |of claim |total may be set off under
represen admitted twelve months amount of verificati
tative, if preceding the claims on
any liquidation admitted
commencement
date
1|NIL A. Balakrishnan 10-07-2025 21,72,087 1,01,090 |0 Salary  [0.75 NIL NIL 20,70,997 0 Salary only taken as per attendance register
4|NIL AKG Sekar 07-07-2025 26,53,308 9,44316 |0 Salary  [7.04 NIL NIL 17,08,992 0 salary only taken
6[NIL Antony Luther Singh 05-07-2025 7,85,724 4,33,818 |0 Salary (323 NIL NIL 3,51,906 0 Salary only taken as per attendance register
arbitration award for rs.7,50,000/- plus interest at
12 % from 1.4.24 amounting to Rs. 21,885/- to be
8[NIL B RAVI 07-07-2025 23,04,400 8,62,500 |0 Salary  [6.43 NIL NIL 14,41,900 0 taken,
There is no Salary pending so the claim is rejected
12|NIL Buvanesh Kumar 10-07-2025 1,47,954 1,14,354 |0 Salary  [0.85 NIL NIL 33,600 0
As per the attendence record available with us till
march 23, salary has been taken as per the reocrds
and other encashment bbonus interest all disallowed
13|NIL Buvaneswari.B 11-07-2025 21,77,074.58 | 3,48,822 |0 Salary  [2.60 NIL NIL 18,28,253 0
Latest pay slip not provided, calculation of claim
details workings not given Smonths and 25.5 days
14|NIL C.N.RAVI 09-07-2025 47,51,651 8,08,094 [0 Salary  [6.03 NIL NIL 39,43,557 0
As per Labour court order No. 86/2022 dt.
18|NIL Elumalai M 10-07-2025 6,06,739 83,874 |0 Salary  ]0.63 NIL NIL 5,22.865 0 27.2.2024
Latest pay slip not provided, calculation of claim
details workings not given Smonths and 25.5 days
20|NIL G. Hariraman 10-07-2025 8,21,087 2,27,928 |0 Salary  [1.70 NIL NIL 5,93,159 0
Attendence till June 2022 with our avaiable records,
21|NIL G.Aarthi 10-07-2025 6,54,164 84,045 |0 Salary  [0.63 NIL NIL 5,70,119 0
Latest pay sli[p not provided, calculation of claim
details workings not given Smonths and 25.5 days
22|NIL Gnana sekar 09-07-2025 13,70,459 1,84,227 |0 Salary  [1.37 NIL NIL 11,86,232 0
As per Labour court order No. 86/2022 dt.
24[NIL Gore Rajavar 10-07-2025 3,94,948 83,388 |0 Salary  [0.62 NIL NIL 3,11,560 0 2722024
As per Labour court order No. 86/2022 dt.
25|NIL Haridass 10-07-2025 9,32,158 1,52,298 |0 Salary  [1.14 NIL NIL 7,79,860 0 27.2.2024
As per Labour court order No. 86/2022 dt.
26|NIL Harikrishnan 10-07-2025 1,42,392 1,08,792 |0 Salary  [0.81 NIL NIL 33,600 0 27.2.2024
As per Labour court order No. 86/2022 dt.
27(NIL Iyyappan G 10-07-2025 2,21,578 80,562 |0 Salary  [0.60 NIL NIL 1,41,016 0 2722024
29|NIL Jai Shankar 07-07-2025 1,75,196 37,418 |0 Salary  [0.28 NIL NIL 1,37,778 0 1 month and 13 days salary only taken
Till Mar 23 is salary taken for months 13 months
30(NIL Johnson Daniel Raj 05-07-2025 16,77,511 6,74,830 |0 Salary  [5.03 NIL NIL 10,02,681 0 and 22 days = 638794 + 36036
As per Labour court order No. 86/2022 dt.
31|NIL Kandhasamy 10-07-2025 10,84,456 1,52,298 |0 Salary |1.14 NIL NIL 9,32,158 0 27.2.2024
As per Labour court order No. 86/2022 dt.
33(NIL Krishnan R 10-07-2025 11,35,222 1,52,298 |0 Salary |1.14 NIL NIL 9,82,924 0 2722024
35|NIL Kumaravel.P 09-07-2025 19,97,415 10,07,724 |0 Salary  [7.51 NIL NIL 9,89,691 0 12 months salary taken
As per Labour court order No. 86/2022 dt.
36|NIL Lakshmikanthan 10-07-2025 422744 83,388 [0 Salary  [0.62 NIL NIL 3,39,356 0 27.2.2024
Totoal 8 months Rs. 333608 and 26 days Rs. 36140
37|NIL Manglesh Kumar 14-07-2025 8,81,550 3,69,748 |0 Salary  [2.76 NIL NIL 5,11,802 0 salary only taken
As per Labour court order No. 86/2022 dt.
38|NIL Manikandan T I 10-07-2025 1,44,132 1,01,532 |0 Salary  [0.76 NIL NIL 42,600 0 27.2.2024
As per Labour court order No. 86/2022 dt.
40(NIL Munisamy A 10-07-2025 11,16,774 1,49,748 |0 Salary  [1.12 NIL NIL 9,67,026 0 27.2.2024
42|NIL P Velumurgan 08-07-2025 37,30,021 8,83,325 |0 Salary  [6.59 NIL NIL 28,46,696 0 salary taken 8 months and 157 days
43|NIL P Velusamy 07-07-2025 15,69,753 4,92,460 |0 Salary  [3.67 NIL NIL 10,77,293 0 salary allowed
As per Labour court order No. 86/2022 dt.
44|NIL Palani N 10-07-2025 11,35,222 1,52,298 |0 Salary  [1.14 NIL NIL 9,82,924 0 27.2.2024
As per Labour court order No. 86/2022 dt.
46|NIL Papu Rajavanshi 10-07-2025 3,94,948 83,388 |0 Salary  [0.62 NIL NIL 3,11,560 0 2722024




48|NIL Patel Dharmendra sureshbhai 09-07-2025 8,57,555 4,07,732 |0 Salary  [3.04 NIL NIL 4,49,823 0 11 months and 15 days salary only taken
54|NIL Prabhu M 13-07-2025 2,67,894 61,635 |0 Salary  [0.46 NIL NIL 2,06,259 0 Salary taken for 2 months

salary for 3 motnhs only taken others all disallowed
55|NIL Pugazhendi 08-07-2025 9,63,713 1,60,974 |0 Salary  [1.20 NIL NIL 8,02,739 0
56| NIL R. Nedunchezhian 07-07-2025 12,95,979 2,63,448 |0 Salary  [1.96 NIL NIL 10,32,531 0 3 months and 81 days salary only taken

As per Labour court order No. 86/2022 dt.
59(NIL Ramesh P 10-07-2025 1,76,936 1,02,384 |0 Salary  ]0.76 NIL NIL 74,552 0 2722024

As per Labour court order No. 86/2022 dt.
62(NIL Ravi R 10-07-2025 12,73,558 1,95,489 [0 Salary |1.46 NIL NIL 10,78,069 0 27.2.2024
63|NIL S Dinesh Kumar 03-07-2025 29.,49,529 4,43,344 |0 Salary  (3.31 NIL NIL 25,06,185 0 Salary portion only taken
64|NIL S Vasanth 07-07-2025 8,05,000 8,05,000 |0 Salary  [6.00 NIL NIL 0 0 as per the arbitration award allowed
66|NIL Saravanan A 08-07-2025 5,65,663 2,85,000 (o0 Salary  [2.13 NIL NIL 2,80,663 0 Salary portion is taken
68| NIL Shanmugha Sundaram 05-07-2025 16,75,880.11 3,08,080 |0 Salary  [2.30 NIL NIL 13,67,800 0 5 months and 126 days salary taken
71|NIL Suresh M 08-07-2025 10,68,815 1,52,160 |0 Salary  [1.13 NIL NIL 9,16,655 0 mo salary workings iven rejected
72|NIL SURYANARAYAN SAHOO 10-07-2025 13,81,722 64,278 |0 Salary  [0.48 NIL NIL 13,17,444 0 No salary pending hence rejected

As per Labour court order No. 86/2022 dt.
73|NIL Tapeshwar Rajwar 10-07-2025 3,94,948 83,388 [0 Salary  [0.62 NIL NIL 3,11,560 0 27.2.2024

As per Labour court order No. 86/2022 dt.
76(NIL V Ramesh 10-07-2025 3,85,082 1,57,380 [0 Salary [1.17 NIL NIL 2,27,702 0 27.2.2024

As per Labour court order No. 86/2022 dt.
77(NIL Vadivel R 10-07-2025 1,22,196 88,596 [0 Salary  ]0.66 NIL NIL 33,600 0 2722024

As per Labour court order No. 86/2022 dt.
78| NIL Vengatesan C 10-07-2025 2,35,791 1,06,416 [0 Salary  [0.79 NIL NIL 1,29,375 0 2722024

As per Labour court order No. 86/2022 dt.
79|NIL Venkatesan M 10-07-2025 3,94,948 83,388 [0 Salary  [0.62 NIL NIL 3,11,560 0 27.2.2024
81|NIL Vijaysekar 07-07-2025 23,14,858 3,20,006 [0 Salary  [2.39 NIL NIL 19,94,852 0 Salary for 5 months and 20 days taken

10 months salary taken and 20 days.salary taken
82(NIL Vinod halpati 09-07-2025 4,17,155 2,72,501 |0 Salary  [2.03 NIL NIL 1,44,654 0
85|NIL Srivasanth 11-07-2025 4,97,700 90,700 |0 Salary  [0.68 NIL NIL 4,07,000 0 salary only taken

TOTAL 8.,54,54,601 1,34,10,462 100.00 7,20,44,139 0




